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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 14.12.2017
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C.P. No. 90/ALD/2016

Shri Mukesh Kumar Jha for Respondent. Shri Sahid Kazmi , learned
Observer, he submits a report, which is taken on record.

A copy of this report be provided to Respondent by the Registry
of this Tribunal. They are at liberty to offer their comments, if any.

The matter be listed on 12" January, 2018.
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